THE ADVOCATES APPEARING FOR THE BELOW MENTIONED CASES ARE
REQESTED TO COMPLY THE OFFICE OBJECTIONS AS RAISED IN THE
CHECK SLIP OF SCRUTINY BRANCH ONLY ON APPOINTMENT THROUGH E-
MAIL /SMS TO ARG BY FOLLOWING THE S O P GUIDELINES.

SI.LNo.| MFA CASE No. YEAR ADVOCATE NAME
1 200582 2020 BABU H. METAGUDDA
2 200585 2020 BABU H. METAGUDDA
3 200588 2020 BABU H. METAGUDDA
4 200591 2020 BABU H. METAGUDDA
5 200598 2020 SANJEEV PATIL
6 200601 2020 H.R. MALIPATIL
7 200604 2020 B.C. JAKA
8 200597 2020 SANJEEV PATIL
9 200603 2020 B.C. JAKA
10 200606 2020 SANDEEP VIJAYKUMAR
11 200609 2020 SANDEEP VIJAYKUMAR
12 200561 2020 SHARANABASAPPA M. PATIL
13 200554 2020 SHWETHA S.
14 200555 2020 S.H. MANUR
15 200556 2020 KRUPA SAGAR PATIL
16 200557 2020 KRUPA SAGAR PATIL
17 200558 2020 KRUPA SAGAR PATIL
18 200559 2020 SHARANABASAPPA M. PATIL
19 200560 2020 SHARANABASAPPA M. PATIL
20 200562 2020 SHARANABASAPPA M. PATIL
21 200498 2020 GOVERNMENT
22 200497 2020 GOVERNMENT
23 200494 2020 BABU H. METAGUDDA
24 200493 2020 BABU H. METAGUDDA
25 200492 2020 BABU H. METAGUDDA
26 200491 2020 UDAY P. HONGUNTIKAR
27 200499 2020 GOVERNMENT
28 200496 2020 GOVERNMENT
29 200552 2020 PREET PATIL MELKUNDI
30 200547 2020 MANVENDRA REDDY
31 200512 2020 S.V. BIRADAR
32 200508 2020 S.V. BIRADAR
33 200506 2020 S.V. BIRADAR
34 200503 2020 S.V. BIRADAR
35 200553 2020 PREET PATIL MELKUNDI




36 200550 2020 SHARANABASAPPA M. PATIL
37 200532 2020 S.V. BIRADAR

38 200500 2020 GOVERNMENT

39 200549 2020 MANVENDRA REDDY
40 200548 2020 MANVENDRA REDDY
41 200501 2020 S.V. BIRADAR

42 200502 2020 S.V. BIRADAR

43 200504 2020 S.V. BIRADAR

44 200507 2020 S.V. BIRADAR

45 200505 2020 S.V. BIRADAR

46 200513 2020 S.V. BIRADAR

47 200515 2020 S.V. BIRADAR

48 200518 2020 S.V. BIRADAR

49 200521 2020 S.V. BIRADAR

50 200524 2020 S.V. BIRADAR

51 200530 2020 S.V. BIRADAR

52 200533 2020 S.V. BIRADAR

53 200536 2020 S.V. BIRADAR

54 200567 2020 SHIVANAND PATIL
55 200568 2020 GOVERNMENT

56 200581 2020 BABU H. METAGUDDA
57 200583 2020 BABU H. METAGUDDA
58 200584 2020 BABU H. METAGUDDA
59 200586 2020 BABU H. METAGUDDA
60 200587 2020 BABU H. METAGUDDA
61 200589 2020 BABU H. METAGUDDA
62 200590 2020 BABU H. METAGUDDA
63 200599 2020 SANJEEV PATIL

64 200600 2020 PREET PATIL MELKUNDI
65 200602 2020 H.R. MALIPATIL

66 200605 2020 B.C. JAKA

67 200608 2020 SANDEEP VIJAYKUMAR
68 200610 2020 RATNA N. SHIVAYOGIMATH
69 200607 2020 SANDEEP VIJAYKUMAR
70 200611 2020 SUBHASH MALLAPUR
71 200619 2020 S.V. BIRADAR

72 200622 2020 S.V. BIRADAR

73 CROB200033 2020 B.R. MATH A
74 CROB200034 2020 BABU H. METAGUDDA
75 CROB200035 2020 BABU H. METAGUDDA




THE ADVS. APPEARING BELOW MENTIONED CASES ARE REQUESTED TO
COMPLY THE OFFICE OBJECTIONS AS RAISED IN THE CHECKSLIP ONLY
ON APPOINTMENT THROUGH E-MAIL OF ADDL. REGISTRAR GENERAL
OR SMS OF ADDL. REGISTRAR GENERAL BY FOLLOWING THE SOP
GUIDELINES

Case Type: RSA

1%1(')- Case No. Advocate Name
1. |200087/2020 Amresh S Roja

2. |200089/2020 B Bhimashankar

3. |200090/2020 Ananth S Jahagirdar

4. |200091/2020 Ravindra Injalikar

5. |200093/2020 N.Krishnacharya

6. |200094/2020 D.P.Ambekar

7. 1200095/2020 S S Halalli

8. |200098/2020 H R Malipatil

9. [200099/2020 Venkatesh G

10. | 200100/2020 D P Ambekar

11. | 200101/2020 Ameetkumar Deshpande
12. | 200102/2020 Ameetkumar Deshpande
13. | 200103/2020 Mahantesh Patil

14. | 200104/2020 Krupa Sagar Patil

15. {200105/2020 H R Malipatil

16. | 200106/2020 S B Hebballi & Ravindra Reddy
17. [ 200107/2020 Vinayak Apte

18. | 200108/2020 B Bhimashankar

19. {200109/2020 Ravi B Patil

20. [200110/2020 Arun Choudarpurkar
21. [200111/2020 Arun Choudarpurkar
22. (200112/2020 Hema L K

23. [200113/2020 Ravi B Patil

24. | 200114/2020 Deepak V Barad

25. [ 200115/2020 B Bhimashankar

26. | 200116/2020 Chaitanyakumar C M
27. 1200117/2020 Chaitanyakumar C M
28. [ 200118/2020 A Vijaykumar




29. 1 200119/2020 A Vijaykumar

30. | 200120/2020 N Krishnacharya

31. [200121/2020 Sreenivas S Siddapurkar
32. 1200124/2020 N Krishnacharya

33. [ 200125/2020 N Krishnacharya

34. | 200126/2020 N Krishnacharya

35. | 200127/2020 Shivashankar H Manur
36. [ 200128/2020 D P Ambekar

37. |200129/2020 N Krishnacharya

38. 1 200130/2020 Shivakumar Mali Patil
39. | 200131/2020 Shivanand Patil

40. | 200132/2020 Shivanand Patil

41. [ 200133/2020 Shivanand Patil

42. | 200134/2020 Shivakumar Kalloor
43. [ 200136/2020 I R Biradar

44. |1 200137/2020 I R Biradar

45. | 200138/2020 Chaitanyakumar

46. | 200139/2020 Shivanand Patil

47. | 200140/2020 S S Mamadapur

48. | 200141/2020 Shivakumar Kalloor
49. [200142/2020 Mahantesh Patil

50. | 200143/2020 Mahantesh Patil

51. [ 200144/2020 Sandeep Patil

52. 1 200146/2020 Ligayat Fareed Hustad




Case Type: RFA

lit. Case No. Advocate Name
1. [200047/2020 N.Krishnacharya
2. |200050/2020 Srinivas S Siddapurkar
3. [200051/2020 D P Ambekar
4. |200052/2020 B V Jalade
5. |200053/2020 B V Jalade
6. |[200054/2020 S T Dharwadkar
7. |200055/2020 S T Dharwadkar
8. |200056/2020 D P Ambekar
9. |[200057/2020 Chaitanyakumar
10. | 200059/2020 K M Ghate
11. {200061/2020 D P Ambekar
12. | 200062/2020 D P Ambekar
13. | 200065/2020 D P Ambekar
14. | 200066/2020 D P Ambekar
15. | 200067/2020 Sachin M Mahajan
16. | 200068/2020 R S Siddapurkar
17. | 200070/2020 H R Malipatil
18. | 200071/2020 Shivanand Patil
19. | 200072/2020 Shivanand Patil
20. | 200073/2020 Ravi B Patil
21. | 200074/2020 Shivakumar Kalloor
22. | RFA Crob. 200001/2020 Ravi B Patil
Case Type: RP
Elc; Case No. Advocate Name
19 . 200013/2020 Anuradha R K
2. [200014/2020 D P Ambekar
3. |200015/2020 Ameet Kumar Deshpande




Case Type: MSA

31(; Case No. Advocate Name
1. |200110/2020 Sudarshan M
2. 200111/2020 Sudarshan M
3. 200112/2020 Sudarshan M
4. 200113/2020 Sudarshan M
5. 200114/2020 Sudarshan M
6. 200115/2020 Sudarshan M
7. |200116/2020 Shivashankar H Manur
8. 200117/2020 A M Biradar
9. 200118/2020 H R Malipatil
Case Type: ITA
Sl.
No. Case No. Advocate Name
1. | 200002/2020 Ashok A Kulkarni, Siddareddy, G B Yadav |
Case Type: CP
Sl.
No. Case No. Advocate Name
1. |200012/2020 Babu Rao S Mangane
2. 200020/2020 Chaitanyakumar
Case Type: CRP
[ SL
No Case No. Advocate Name
1. |200014/2020 N Krishnacharya
2 200015/2020 D P Ambekar
Case Type: RPFC
Sl.
No Case No. Advocate Name
1. [200032/2020 Sanjeev Kumar C Patil
B. 200034/2020 Ashok B Mulage




